
Regional Office, U.P. Pollution Control Board, Noida

/o 4//S-VYY/20 20 /ro0
To,

The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail-judicial_ngt@gov.in & ngt.filing@gmail.com

Sub: Compliance reportin complianceto order passed by Hon'ble NCT, New Delhi on datedd
28.01.2019 in matter of OA No. 618/2016, LA, No. 19/2019 Sanjay Kumar Applicant(s)
Vs State of UttarPradesh & Ors Respondentís).

Sir,

With reference to the subject mentioned above, this is to inform you that in compliance to the

order passed by Hon'ble NGT, New Delhi on dated 28.01.2019 in matter of OA No. 618/2016,

LA. No. 19/2019 Sanjay Kumar Applicant(s) Vs State of Uttar Pradesh & Ors Respondent(9),

the compliance report is submitted for your kind perusal and necessary action please.

Yours Sincerely

(Praveen Kumar)
Regional Officer

UP Pollution Control Board, Noida
E-Mail-ro_noida@uppcb.com

Capy to:
1. Chief Executive Officer, New Okhla Industrial Development Authority, Noida, Gautam Budh

Nagar for information.
Member Secretory, U.P.Pollution Control Board, Lucknow for information.
Shri Pradeep Misra, Advocate, Hon'ble Supreme Court/ NGT, New Delhi for perusal and
necessary action please.
Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.

5. Chief Environmental Oficer, Circle-l, U.P. Pollution Control Board, Lucknow for
information.

Regional Officer

tat Tafea:12/1, HER-1,ST-201301 0:0120-4974552
TAT TC-12V, fe as, Adt r TTT5 226010

Website- www.uppcb.com, e-mail: ro noida@uppcb.com



BEFORE

THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application No-618/2016, IA. No. 19/2019

Sanjay Kumar Applicant(s)

V/S

State of Uttar Pradesh & Ors. Respondent(s)

Compliance Reportt

Hon'ble NGT has passed the following order on dated 28.01.2019:

"This Application has been filed by M/s S.R. Construction for
inspection of hot mix plant. The Counselfor the Noida Authority as well
as Pollution Control Board are directed to inspect the plant and submit
its report."

In compliance of the NGT's above order the following steps have
been taken:-

1- M/s S.R. Construction, Sector-135, Village-Nagli Wazidpur, Yamuna

Pusta, Noida informed this office vide its letter dated 10.09.2020

(Copy enclosed as Annexure-1) that they have deposited Penalty of
Rs. 5,00,000/- in the account as directed by Noida Authority vide its

letter no-Noida/Sr.Mgr-WC-9/2019/1458 dated 18.10.2019 (Copy

enclosed as Annexure-2) and urged to send the report of Hot Mix

Plant to Hon'ble NGT.

2- This office issued a letter no-644/L-122/2020 dated 22.09.2020

(Photo copy enclosed as Annexure-3) to Noida Authority and asked

to nominate its representative for joint inspection of the unit.



The Noida Authority de-sealed the unit on 19.10.2020 for the

inspection of the unit by committee comprising of the officers of

Noida Authority and U.P. Pollution Control Board, Noida. The letter

sent by Noida Authority regarding de-sealing of the unit is enclosed

here with as Annexure-4.

3- Regional Office, U.P. Pollution Control Board, Noida and Work

Circle-9, Noida Authority, Noida inspected the Hot Mix Plant on

27.10.2020 the inspection report is as following

(A) The Hot Mix Plant was found operating during the inspection.

(B) The capacity of Hot Mix Plant is 60 T/Hr. to 80 T/Hr.

(C) The Air Pollution Control System "Bag House filter Unit" and

chimney of height 45 ft. from ground level is attached with the

Hot Mix Plant to control the air pollution. The Air Pollution

Control System "Bag House Filter Unit" was found operating

during inspection. The Stack monitoring was done during

inspection. The report is enclosed herewith as Annexure-5 as

per stack monitoring report the different parameters are found

within limit prescribed by CPCB. The photographs taken during

inspection are attached as Annexure-6

4- The Hot Mix Plant is operated by the electricity supplied by a D.G.
Set of 125 K.V.A. The D.G. Set is fitted with acoustic enclosure and
a chimney of height 2.5 Mtr. above the D.G. Set. The air pollution
control system established in D.G. Set is as per norms laid down by
CPCB.

5- The Senior Manager, Work Circle-9, Noida Authority, Noida has
further sealed the Hot Mix Plant on 29.10.2020 letter no-
Noida/Sr.Mgr-WC-9/2074 dated 29.10.2020 is attached herewith as
Annexure-1.
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Based on the observation during inspection and monitoring reports
received, the Hot Mix Plant may be allowed to operate after obtaining
Consent To Operate (CTO), from U.P. Pollution Control Board with
direction to ensure and comply with stack emission norms and Ambient
Air Quality norms as prescribed by CPCB and the direction/orders of
this Hon'ble Tribunal.

In the view of aforesaid submission, it is humbly prayed that
the compliance report as above may kindly be taken on record and
suitable order may kindly be passed in the matter.

ZIgo o 3l&Rtor
VTHO
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Amnexune-1

S.R. CONSTRUCTIONS5
Specialist in : Roads, Highways& Civil Construction Works

Ap groucd Goveruneut Contractor«, Eugincers d Aretiteets

Office
F-4, East Jyoti Nagar,
Delhi-110093

Mob.: 9871052164, 9911665988
E-mail: info.srcindia@gmail.com

Website:www.srconstructions.co.in

Ref. No...Lak...ut 202o jL4 Date ***************************

To Dated: 10.09.2020
Regional Oficer
Uttar Pradesh Polluton Control Board TE46
Noida, Gautam Budha Nagar

Subject Conducting an inspection at the hot-mix plant unit of M/s S.R.
Constructions, Sector-185, Near Village Wazidpur, Yamuna Pusta,
Noida, pursuant to order passed by the Hon'ble National Green
Tribunal.

Itis brought to your kind attenuon that vide order dated 28.01.2019 passe«l
in 1.A. No. 19/2019 in G.A. No. 618/2016titled Sanjay Kumar vs State of U.P.
&Ors, the Hon'ble National Green Tribunal had directed the Noida Authority
and the Utar Pradesh Pollution Control Board(UPPCB) to inspect the hot mix
plant, being run under the name and style ol' M/s S.R. Constructions, situated at
Sector-135, Village Wazidpur, Yamuna Pusta, Noida, Utar Pradesh.

Thercafter, it was inlomed that the hot mix plant shall be allowcd to
operate for the purpose ol conductüng an inspcction only alicr the penalty of Rs.
5,00,000/, ímposcd by the Hon'ble National Green Tribunal, is depositecl with
the Noida Development Authority. The undersigned, due to linancial diliculty.
was neither in a position to deposit the said penalty or to nn the plant, as a result
of which the hot mix plant has not been operational since a long ime.

The undersigned has now been able to arrange for the financial resources
Lo operate the plant, "The undersiIgned has also deposited the penaly amount of
Rs. 5,00,000/- with the Noida Development Authority, the receipt of which is

enclosed with this letter. It is therelore, kinclly requested thal steps may now be
Laken for thc hot mix plant ay be allowed to operate at its optium capacity lor

YEIo Tuo 31etor
3oo gqUT fOrUI



the purpose of the joint inspecion, to be conducted in compliance of the order
passed by the Hon'ble National Green Tribunal.

It is pertinent to mention that the hot mix plant of the undersigned is

equipped with all the necessary machinery to comply with the requisite pollution
norms and the prescribed emission standards and is fully compliant with the
environmental norms.

Thus, it is kindly requested that the inspection of the hot mix plant of the
undersigned may be conducted at the earliest, in terms of the order dated
8.01.2019 passed by the Hon'ble National Green Tribunal in 1A. No. 19/2019

in O.A. No. 618/2016.

You are earnestlyrequested to do the needful at the earliest. I will be
eternally grateful for the same.

Thanking You.

Yours Sincerely,

Swar ala
SUBODH GUPTAJ

Encl: As Above
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M/s S.R. Constructions
Plant- Village, Wajidpur,
Sector-135, Noida

Distt. G.B. Nagar, U.P

Office:- F-4, East Jyoti Nagar,

94 e
ehil1009EastJyoti
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219
618 2016 T A 23.11.2016 yRT 3T H4 3TRTT 3refquE -RTRT

afts yarea

T -9, tYST

SRGnCaaionqia.

304
oil



Aexuae- 3

UPPCB

-12/1, Hrer-1 yST, HATgETTR

ro noida@uppcb.com, :0120.4974562
22/s/ 29 2

TATGuL- 122-/202

aa tfr-9,

TeE7-39, YSTI

HET,

RT, HIYST AT fmis 10.09.2020 (urTf ) HT EUT I3T 77 F1

HGH1O I sR 3eroT EIRT tOgO o-618/2016 TEOgo Ho-19/2020 H gR

"This Application has been filed by Ms SR. Constructions for inspection of
hotmix plant The Counsel for the NOIDA Authority as well as Pollution Control Board
are directed to inspect theplant and submit its report."

ex-135, T-TT adryx, 7TT FI, TYET ETRT 0 5,00,000/-(50 )D

WITH5
H,Her-06, IyETI
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Annexure-4

qfsc-9, TTER-39, gsT
7 Fio yI/TOO-20F0-9/2020/ 1446

1

AT- zra BRa 3trT, foolt ETI YTitBY HO 618/2016 (LA. No.

19/2019)f&ais 19.02.2018 fAafofea 3TT YiRa f r

LA.NO, 19 of 2019

This application has been filed by M/s S.R. Constructions for inspection of Hot mix

plant. The Counsel for the Noida Authority as well as Pollution Control board are directed to

inspect the plant and submit its report.
Accordingly, I.A. No. 19 of 2019 stands disposed of with no order as to cost.

M/s S.R. Constructions se faie fio 19.10.2020 AETT

sdTT s u7 M/sS.R.Constructions v frteTR BTT

Suaobn eyotr
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7. e1E2ZG, J1-gRHH T, HeEr-135, iySTI
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Reglonal Oficer



Amexune-5

U.P.POLLUTION CONTROL BOARD
REGIONAL LABORATORY

BLOCK-E-12/1,SECTOR-1,NOIDA,GAUTAM BUDH NAGAR

I Name of the Industry M/s-S.R. Construction
Sector-135, Village-Nangli Wazidpur, Yamuna Pusta Road

Noida, Gautam Budh Nagar
Sri-K.M. Srivastava ,A.E.E., Sri-Sushil Kumar, S.A.

& Sri Ashish Chauhan, J.R.F.

27.10.2020

2 Sample Collected by

3 Date of Monitoring
4 Stack Height (Feet )

5 Stack Dia ( Feet)
6 Stack Attached to
7 Type of fuel used
8 Fuel Consumption
9 Ambient Temperature (° C)

10 Stack Temperature (°C)
11 Average Velocity (m/sec.)

12 Average Flow rate (LPM)

13 Net Sampling Time (Minutes) 40 Minutes

14 Control Devices (if any)

45 Feet
02 Feet (Mild Steel)

Hot Mix Plant (60-80 MT/Hr)

Diesel OilI
Diesel Oil-20-25 Lts/Hr (Approx)

30 C
76 C
10.48 m/sec.
17.27 LPMA

Bag House

Result Standard
PARAMETER

(mg/Nm3)
129.0

(mg/Nm3)
150.0

Particulate Matter(mg/Nm3)

IS Method No. 11255 ( Part-I ),

1985

(Sushil kumar)
Scientific Assistant

K.M. Srivastava)
Asstt.Environment Engineer

(Praveen Kumar)
Regional Officer
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Amneeune-

IVST

THfo-9, HTR-39, iiyST
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YST/TOO-zOH0-9/2020/ 2«44
2s1420

No. 19/2019) fis 19.02.2018 5t AAffarT 3TT YRT fes r

LA NO.19oft 2012

This application has been filed by M/s S.R. Constructions for inspection of

Hot mix plant. The Counsel for the Noida Authority as well as Pollution Control

board are directed to inspect the plant and submit its report.

Accordingly, I.A. No. 19 of 2019 stands disposed of with no order as to cost.

3Tfd RiT AT Tot afragr À eTT M/s S.R. Constructions,

S.R. Constructions TRT ART fraTTm| HTZ IEA ERT afr,

f fržat sT E T M/s S.R. Constructions fqr dI
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